IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :21-09-2023
Date : 21.09.2023

c.C
Applied For

ABLAPL
1 95349/ (21.09.2 |- KAMALAKANT 0 Order Dtd. 2023-09- at
2023 023 9162/2 |n momanNTA |©°O- 18 No-
023 )
[ ABLAPL (Se
, 195350/ 121.09.2 |- e oo Order Dtd. 2023-09- at
2023|023 9164/2 -0 18 No-
PARIJA
023 )
N ARLAPL (se
95351/ (21.09.2 - SAROJ COURT |order Dtd. 2023-09- at
3 2023|023 9158/2 |TANJAN C.0. NO. 21,4 No-
SUBUDHI OLD
023 )
[ ABLAPL (Se
, |95352/[21.09.2 |- M N - EgURg Order Dtd. 2023-09- at
2023 023 9156/2 |MOHANTY 0. NO. 2 g No-
OLD
023 )
ABLAPL COURT (Se
5 95353/ [21.09.2 |- DEBASISH | |-0'") lorder Dtd. 2023-09- at
2023 023 9155/2 |PRADHAN 0. NO. 2 g No-
OLD
023 )
N ABLAPL (Se
COURT
95354/ 21.09.2 |- Order Dtd. 2023-09- at
6 12023 023 9154/2 (B MISHRA  [C.O. ggb 2 |18 No-
023 )
[ BAIL- [ o
BLAPL- COURT 2 (CRMI
7 28225/ é;éo9.2 5419/2 |G R DAS  [C.O0. NO. 2 ?gder prd. 2023-09- lyap, ;E_
023 OLD MISC—
8)
2)
N ARLAPL (se
95356/ 21.09.2 |- BISWA COURT | der Dtd. 2023-09- at
8 12023 023 8oga,2 RANJAN C.0. [NO. 21,5 No-
023 DALAT OLD 8)
|9 [95357/[21.09.2 [ABLAPL [BIBEKANAND [C.O. [COURT |Order Dtd. 2023-09- [(se




10

11

12

13

14

15

16

17

18

19

20

21

2023|023 — A NO. 2 |18 at
9166/2 MAHAPATRA OLD No-
023 8)
BATL-
ABLAPL (Se
95358/ (21.09.2 |- COURT |5 der Drd. 2023-09- 2(CRMI 5¢
SARAT DASH NO. 2 NAL
2023|023 5799/2 15 No-
OLD MISC-
023 12)
2)
ABLAPL (Se
95359/ (21.09.2 |- GANESH ESURg Order Dtd. 2023-09- at
2023 023 8998/2 |SAHOO oo 2 s No-
023 12)
ABLAPL S?EEQI (Se
95360/ (21.09. - GANESH COURT |Order Dtd. 2023-09- NAT, at
2023 023 7544/2 |SAHOO NO. 2 |14 No-
o MISC- [
2)
CRLMC- COURT (Se
2g;§1/ 32309. 0172 |n K MISHRA LR 2gder Dtd. 2023-09- ;t_
018 OLD ©
9)
ABLAPL (Se
95362/ (21.09.2 |- T R Das ESURg Order Dtd. 2023-09- at
2023|023 9193/2 oo 2 s No-
023 9)
ABLAPL (Se
95363/ (21.09.2 |- NIRANJAN ESURg Order Dtd. 2023-09- at
2023 1023 9189/2 [ROUT aos 2 s No-
023 9)
ABLAPL (Se
95364/ 21.09.2 |- — ;gURg Order Dtd. 2023-09- at
2023 1023 9178/2 oo 2 s No-
023 9)
ABLAPL (Se
COURT
95365/ 21.09.2 |- Order Dtd. 2023-09- at
2023 (023 9169/ (B MOHANTY gfﬁ 2 18 No-
023 9)
ABLAPL (Se
95366/ 21.09.2 |- ASHOK COURT | der Dtd. 2023-09- at
2023 023 9150/ KUMAR NO. 2 |1g No-
023 SARANGI OLD 9)
ABLAPL (Se
95367/ (21.09.2 |- SANJIB COURT | der Dtd. 2023-09- at
2023|023 9149/2 FUMAR NO. 2 11g No-
BHANJADEO OLD
023 9)
ABLAPL COURT (Se
95368/ 21.09.2 |- HRUDANANDA 2oUR” lorder pta. 2023-09- at
2023 1023 9142/2 |MOHAPATRA AT No-
023 9)
95369/ (21.09.2 ABLAPL COURT |Order Dtd. 2023-09- (Se
2023|023 - B MOHANTY NO. 2 |18 at




22

23

24

25

26

27

28

29

30

31

32

9131/2 OLD No-
023 9)
ABLAPL (Se
95370/ (21.09.2 |- 5 s swary o EgURg Order Dtd. 2023-09- at
2023 023 9129/2 O 10 2 s No-
023 9)
ABLAPL (Se
COURT
95371/ [21.09.2 |- Order Dtd. 2023-09- at
2023 1023 9127/2 (A K BEHERA C. gib 2 18 No-
023 9)
BATL-
ABLAPL (Se
95372/ [21.09.2 |- s . ESURg Order Dtd. 2023-09- ;ngMI at
2023 023 9073/2 |cHOUIDHURY | -~ 2 |1g No-
OLD MISC-
023 11)
2)
BAIL-
ABLAPL (Se
95373/ 21.09.2 |- COURT | Ger Dtd. 2023-09- |2 (CRMI| ¢
A K BEHERA [C. NO. 2 NAL
2023 1023 9074/2 18 No-
OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95374/ [21.09.2 |- COURT |5 ger Dtd. 2023-09- |2(CRMI| ¢
A K BEHERA C. NO. 2 NAL
2023 1023 9078/2 18 No-
OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95375/ 21.09.2 |- SANJIB COURT | Ger Dtd. 2023-09- |2 (CRMI|
2023 023 9093/2 FUMAR C.0. [NO. 2 1, g NAL oo
BHANJADEO OLD MISC- |- °
023 11)
2)
ABLAPL (Se
95376/ 21.09.2 |- ABINASH . EgURg Order Dtd. 2023-09- at
2023 1023 9106/2 |SUNDARAY O R 2 s No-
023 11)
ABLAPL (Se
COURT
95377/ 21.09.2 |- Order Dtd. 2023-09- at
2023 (023 9151/2 (B MISHRA [C. gfb 2 18 No-
023 11)
ABLAPL (Se
95378/ 21.09.2 |- SURYA COURT | der Dtd. 2023-09- at
2023|023 9145/ VARAYAN — |C.0. NO. 2 | g No-
023 MISHRA OLD 11)
ABLAPL (Se
95379/ (21.09.2 |- ASHOK KU. |, ESURg Order Dtd. 2023-09- at
2023 1023 9141/2 |RANA O 0 2 s No-
023 11)
ABLAPL COURT (Se
95380/ 21.09.2 |- sneHASISH |, o |50"%7 lorder ptd. 2023-09- at
2023 023 9140/2 |BEHERA ’ OL]'D 18 No-
023 11)
33[95381/[21.09.2 [ABLAPL |7 P KAR  [C.O. [COURT |order Dtd. 2023-09- [(se




34

35

36

37

38

39

40

41

42

43

44

45

2023|023 — NO. 2 |18 at
9139/2 OLD No-
023 11)
ABLAPL (Se
95383/ (21.09.2 |- SNEHASISH EgURg Order Dtd. 2023-09- at
2023 1023 9138/2 |BEHERA oo 2 lis No-
023 11)
ABLAPL (Se
95384/ (21.09.2 |- SANTOSH COURT |6 rder Dtd. 2023-00- at
2023 (023 9130/2 [LINAR NO. 2 11g No-
023 MOHAPATRA OLD 11)
ABLAPL (Se
95385/ (21.09.2 |- PRADIPTA COURT lorder Dtd. 2023-09- at
2023 (023 §921/2 |LOMAR NO. 25 No-
023 MOHANTY OLD 11)
ABLAPL (Se
95386/ (21.09.2 |- gig?ﬁR ESURg Order Dtd. 2023-09- at
2023|023 9175/2 |SANY oo 2 s No-
023 11)
ABLAPL (Se
95389/ 21.09.2 |- SUBRAT ESURg Order Dtd. 2023-09- at
2023 1023 9174/2 |KUMAR DAS AT No-
023 11)
ABLAPL (Se
95390/ [21.09.2 |- A. K. ;gURg Order Dtd. 2023-09- at
2023 023 9173/2 |PANDA OL]'D 18 No-
023 11)
ABLAPL (Se
95391/ (21.09.2 |- PREMRAJ ;gURg Order Dtd. 2023-09- at
2023 1023 9171/2 |GOUDA AT No-
023 11)
ABLAPL (Se
95392/ (21.09.2 |- SEVATT EgURg Order Dtd. 2023-09- at
2023 1023 9170/2 |SOREN oo 2 s No-
023 11)
ABLAPL (Se
95393/ (21.09.2 |- BALARAM ;gURg Order Dtd. 2023-09- at
2023 1023 9167/2 |SINGH AT No-
023 11)
ABLAPL (Se
95394/ (21.09.2 |-  omHURY ;gURg Order Dtd. 2023-09- at
2023 1023 9197/2 9" AT No-
023 11)
ABLAPL (Se
95395/ (21.09.2 |- M. N. ESURg Order Dtd. 2023-09- at
2023 1023 9196/2 |MOHANTY oo 2 s No-
023 11)
ABLAPL (Se
95396/ (21.09.2 |- T ;gURg Order Dtd. 2023-09- at
2023 023 9195/2 |7° oon 2 I8 No-
023 11)




46

47

48

49

50

51

52

53

54

55

56

57

58

ABLAPL (Se
95397/ (21.09.2 |- PRADIETA COURT |6 rder Dtd. 2023-00- at
2023 (023 9188/2 [LINAR NO. 2 g No-
023 MOHANTY OLD 11)
ABLAPL (Se
95398/ (21.09.2 |- BALARAM ;gURg Order Dtd. 2023-09- at
2023 (023 9187/2 |SINGH o2 is No-
023 11)
ABLAPL COURT (Se
95399/ (21.09.2 |- BYOMAKESH NO. 2 Order Dtd. 2023-09- at
2023 023 9184/2 |TRIPATHY OL]-D 18 No-
023 11)
ABLAPL (Se
95401/ (21.09.2 |- BYOMAKESH ESURg Order Dtd. 2023-09- at
2023 1023 9183/2 |[TRIPATHY AT No-
023 11)
ABLAPL (Se
95402/ 121.09.2 |- PABITRA COURT | der Dtd. 2023-09- at
2023|023 9182/2 FUMAR NO. 2 11 g No-
023 MOHANTY OLD 11)
ABLAPL (Se
95403/ (21.09.2 |- PABITRA COURT | der Dtd. 2023-09- at
2023 023 9181/2 KUMAR NO. 2 11g No-
023 MOHANTY OLD 11)
ABLAPL (Se
95404/ |21.09.2 |- PABITRA COURT | der Dtd. 2023-09- at
2023 023 9180/2 FUMAR NO. 2 11g No-
023 MOHANTY OLD 11)
ABLAPL (Se
95405/ (21.09.2 |- S+ DERURY ;gURg Order Dtd. 2023-09- at
2023 023 9177/2 V- oo 2 s No-
023 11)
ABLAPL ]i’?é;M (Se
95406/ 21.09.2 |- ABINASH COURT |order Dtd. 2023-09- |[ - |at
2023 023 6987/2 |SUNDARAY NO. 2 |14 No-
MISC—
023 a)
1)
ABLAPL (Se
95407/ [21.09.2 |- COURT |Order Dtd. 2023-09- at
2023 (023 g791/2 [F- R. JENA NO. 2 |15 No-
023 4)
ABLAPL (Se
95408/ 21.09.2 |- BYOMAKESH COURT |Order Dtd. 2023-09- at
2023 023 9199/2 |TRIPATHY NO. 2 |18 No-
023 a)
ABLAPL (Se
95409/ [21.09.2 |- BYOMAKESH COURT |Order Dtd. 2023-09- at
2023 023 9198/2 |TRIPATHY NO. 2 |18 No-
023 4)
95410/ |21.009. ABLAPL BALARAM COURT |Order Dtd. 2023-09- BATL- (Se
2023|023 - STNGH NO. 2 15 2 (CRMI |at




59

60

61

62

63

64

65

66

67

68

69

70

7173/2 NAL  |No-
023 MISC- 7)
2)
ABLAPL (Se
95414/ (21.09.2 |- ﬁigﬁiN COURT |Order Dtd. 2023-09- at
2023 1023 8985/2 |2 o0 NO. 2 115 No-
023 7
ABLAPL (Se
95415/ (21.09.2 |- g;i;ﬁN COURT |Order Dtd. 2023-09- at
2023 023 8983/2 |20 NO. 2 15 No-
023 7
ABLAPL (Se
95416/ (21.09.2 |- iAYAKRISHN COURT |Order Dtd. 2023-09- at
2023 1023 9128/2 NO. 2 118 No-
023 MOHAPATRA 7)
ABLAPL (Se
95417/ [21.09.2 |- ﬁig?ﬁN COURT |Order Dtd. 2023-09- at
2023 023 8981/2 LA NO. 2 115 No-
023 7
JCRLA- COURT crImIN | (5€
283;8/ 32309. 49/201 [P N NAYAK NO. 2 Cl)gder ptd. 2023-09= |, ;2_
9 OLD APPEAL 1)
ABLAPL (Se
95419/ [21.09.2 |- & o RoUT ;gURg Order Dtd. 2023-09- at
2023 023 9126/2 oo 2 s No-
023 1)
ABLAPL (Se
95423/ (21.09.2 |- RABINDRA ;gURg Order Dtd. 2023-09- at
2023 (023 9123/2 [NATH PANDA AT No-
023 1)
ABLAPL (Se
95424/ (21.09.2 |- S EgURg Order Dtd. 2023-09- at
2023 1023 9120/2 oo 2 s No-
023 1)
ABLAPL (Se
95426/ (21.09.2 |- EEQEEE;A ;gURg Order Dtd. 2023-09- at
2023 1023 9118/2 |70 AT No-
023 1)
ABLAPL (Se
95427/ [21.09.2 |- PRATAP ;gURg Order Dtd. 2023-09- at
2023 1023 9114/2 |SAHOO AT No-
023 1)
ABLAPL (Se
95428/ (21.09.2 |- SANTOSH COURT | der Dtd. 2023-09- at
2023 023 8960 ,/2 [CHANDRA NO. 2 |15 No-
023 ATABUDHI OLD 1)
ABLAPL (Se
95430/ (21.09.2 |- ¢ 2 NAvAK ;gURg Order Dtd. 2023-09- at
2023|023 9110/2 oon 2 I8 No-
023 1)




71

72

73

74

75

76

77

78

79

80

81

82

BATL-

ABLAPL (Se
95431/ 121.09.2 |- AKASH . ;gURg Order Dtd. 2023-09- %égiIM at
2023 023 7498/2 |BHUYAN . - 415 No-
OLD MISC-
023 3)
1)
BATL-
ABLAPL (Se
95433/ [21.09.2 |- K. K. . EgURg Order Dtd. 2023-09- %é;iIM at
2023 |023 5613/2 |SWAIN . - 415 No-
OLD MISC-
023 6)
1)
JCRLA- COURT crImIN | (5€
95434/ 121.009. Order Dtd. 2023-09- at
5023 023 24/201 |B. DAS C. NO. 2 14 AL No-
7 OLD APPEAL ||
ABLAPL COURT (Se
95435/ (21.09.2 |- PRASANJIT |, No. 5 lorder Dtd. 2023-09- at
2023 023 9104/2 |BEHERA ’ OLb 18 No-
023 5)
ABLAPL COURT (Se
95436/ 121.09.2 |- HAREKRUSHN | No. 5 [order Dtd. 2023-09- at
2023|023 8986/2 |A DASH oy [1s No-
023 5)
ABLAPL (Se
95437/ (21.09.2 |- %;HYUTANAN . EgURg Order Dtd. 2023-09- at
2023 023 9101/2 | ootk oLy |18 No-
023 5)
COURT mrsc. |(5©
95439/ (21.09.2 MACA- Order Dtd. 2023-09- ©lat
S.R. OJHA |C.O. [NO. 2 APPEAL
2023 |023 9/2023 op |15 ape . [No-
7)
ABLAPL (Se
95440/ 121.09.2 |- . K. sAHD lc ;gURg Order Dtd. 2023-09- at
2023|023 8987/2 "t ©* s |18 No-
023 7
BAIL-
ABLAPL (Se
95441/ 121.09.2 |- COURT | Ger Dtd. 2023-09- |2 (CRMI|
J DEHURY |C.0. NO. 2 NAL
2023 |023 9100/2 18 No-
OLD MISC-
023 11)
2)
COURT Mrsc. |5
95442/ 121.09.2 MACA- S . SWATN c NO. 2 Order Dtd. 2023-09- APPEAL at
2023 |023 9/2023 op |15 chC 5?—
ABLAPL COURT (Se
95443/ 121.09.2 |- SATYANARAY |, N, o |order Dtd. 2023-09- at
2023|023 8988/2 |AN MISHRA '~ |00 ° 115 No-
023 7)
ABLAPL (Se
95445/ 21.09.2 |- DILIP . ESURg Order Dtd. 2023-09- at
2023 |023 9210/2 |SAMAT oy e No-
023 7)




83

84

85

86

87

88

89

90

91

92

93

94

95

CRLA-

CRIMIN

(Se

28326/ 32509. 282720 IM.MORANTY ;gURg ggder Dtd. 2023-11- | = EE—
23 . APPEAL |o!
BATL-
CRLMA- 1(crim |(5©
95447/ 121.009. 342/20 A. P. COURT |Order Dtd. 2023-09- INAL at
2023 |023 SAHOO NO. 5 |15 No-
23 MIsc- |1}
1)
ABLAPL COURT (Se
95448/ 121.09.2 |- JANMAJAYA NO. 2 Order Dtd. 2023-09- at
2023 023 9209/2 |PARIDA OLb 18 No-
023 3)
CRLMC- COURT crImIN | (5€
95449/ |21.009. BALARAM Order Dtd. 2023-09- at
2023 (023 2910/2 fg ey NO. 2114 AL No-
023 OLD MISC 2?
ABLAPL (Se
COURT
95450/ [21.09.2 |- S K BISHAL No. 5 lorder Dtd. 2023-09- at
2023|023 9208/2 on |18 No-
023 2)
(Se
95451/ [21.09.2 [NBTA- COURT |Order Dtd. 2023-10- |FIRST |at
2023 023 154/20 |D.K. PANDA NO. 8 |05 APPEAL |No-
23
4)
ABLAPL COURT (Se
95452/ (21.09.2 |- SATYANARAY No. 5 |order Dtd. 2023-09- at
2023 |023 9206/2 |AN MISHRA op |18 No-
023 4)
RPFAM- (Se
95453/ (21.09.2 |20 P.K. COURT |[0rder Dtd. 2023-11- |FIRST |at
2023|023 >3 MISHRA NO. 8 |08 APPEAT [No-
5)
CRLMC- (Se
95455/ 21.09.2 |, 7" A K. MOHANT COURT |0rder Dtd. 2023-09- at
2023 |023 Y NO. 8 |11 No-
023
5)
SHAMBHU (Se
95456/ 21.09. 225202 CHARAN ;gURg Order Dtd. 2023-09- at
2023 023 i NATH orp 15 No-
SHARMA 5)
CRLMC- crImMIN | (€
95457/ 121.09. 4131/ BALARAM COURT |Order Dtd. 2023-09- AL at
2023 |023 03 STNGH NO. 8 |29 sc 5?—
(Se
CMAPT,~
95458/ 21.09.2 | S 00 ISATYABRATA |, COURT |Order Dtd. 2023-09- | . . |at
2023|023 JENA NO. 8 |15 U INo-
23
4)
95459/ [21.09.2 [CRLMC- |~ COURT |order Dtd. 2023-09- |CRIMIN |(se
2023|023 2969/2 [0 " NO. 8 |13 AL at




96

97

98

023 MISC  |No-
2)
WP (C) - COURT wriT | (°©
95461/ [21.09.2 |72 27 K. C. FoOR lorder pd. 2023-08- [FR0°  lat
2023|023 205207 |panpa oo 2 o2 o No-
49)
CRLMC- COURT crimIN | (€
28323/ g;éog’ 1840/2 [M.R. SAHOO NO. 2 2§der prd. 2023-09- 5y ;E_
023 OLD MISC 1)
BATL-
ABLAPL (Se
95464/ (21.09.2 |- BALARAM ESURg Order Dtd. 2023-09- ;ngMI at
2023|023 7322/2 |SINGH - 415 No-
OLD MISC-
023 8)
2)
ABLAPL (Se
95465/ (21.09.2 - J K ESURg Order Dtd. 2023-09- at
2023 023 9205/2 |TRIPATHY OLb 18 No-
023 8)
ABLAPL (Se
95466/ (21.09.2 |- PRADIPTA COURT | der Dtd. 2023-09- at
2023 (023 8920/ KUMAR NO. 2 |1g No-
023 MOHANTY OLD 8)
CRLMC- COURT crImIN | (5€
95467/ (21.09.2 |5 R.K. co ) order Dtd. 2023-09- |- at
2023 023 ~52°7 ¢ MonaBROT oop - |1 oac $$—
ABLAPL (Se
95468/ (21.09.2 |- KSHIROD COURT | der Dtd. 2023-09- at
2023 023 9204/2 KUMAR NO. 2 ;g No-
023 PAHTL OLD 1)
ABLAPL (Se
95469/ 21.09.2 |- PRADIPTA COURT | der Dtd. 2023-09- at
2023 023 8922/ 2 FUMAR NO. 2 |15 No-
023 MOHANTY OLD 1)
WRIT
WP (C) - BRANCH ;ie
95470/ 21.09. COURT |0Order Dtd. 2023-10- | (DIVIS
2023 023 ;82;1/ J. PARIDA NO. 6 |12 TON Ti7
BENCH- )
3)
ABLAPL ;ie
95471/ [21.09.2 |- MANOJ COURT |Order Dtd. 2023-09- o
2023 023 8839/2 |KUMAR PANT NO. 6 |14
117
023
)
ABLAPL ;ie
95472/ 21.09.2 |- BALARAM COURT |Order Dtd. 2023-09- o
2023 023 9202/2 |STNGH NO. 6 |18 e

023




WRIT

WP (C) - BRANCH ;ie
95473/ |21.009. COURT |Order Dtd. 2023-09- |(DIVIS
2023|023 ;8;26/ P.BEHERA NO. 6 18 10N T23
BENCH- )
3)
ABLAPL ;ie
95474/ 21.09.2 |- o oas COURT |Order Dtd. 2023-09- o
2023 023 9933/2 B NO. 6 |15
123
023
)
WRIT
WP (C) - BRANCH ;ie
95475/ 21.09. COURT |Order Dtd. 2023-09- |(DIVIS 20
2023 023 23280/ A. PARIDA NO. 6 |18 TON T86
BENCH- )
1)
ABLAPL ;ie
95476/ 21.09.2 |- o oas COURT |order Dtd. 2023-09- 2
2023 023 9935/2 B- NO. 6 115
106
023
)
WRIT
WP (C) - BRANCH ;ie
95477/ (21.09.2 |00 2| bas COURT (Order Dtd. 2023-09- |(DIVIS [°°
2023 023 e K. NO. 6 18 O
BENCH- )
2)
ABLAPL 2?5&&1 (Se
95478/ (21.09.2 |- DILIP COURT |order Dtd. 2023-09- |2 "K' lat
2023 023 9076/2 [KUMAR SAHU NO. 6 18 No-
MISC—
023 11)
2)
WRIT
WP (C) - BRANCH ;ie
95479/ 21.09. COURT |Order Dtd. 2023-09- |(DIVIS 2=
2023 023 éigZ/z A.K. DASH NO. 6 |18 TON Ti3
BENCH- )
2)
ABLAPL 2?%&&1 (Se
95480/ (21.09.2 |- M R BARIK COURT |Order Dtd. 2023-09- NAL at
2023 (023 9079/2 NO. 6 |18 No-
023 MISC= 10,
2)
WRIT
WP (C) - BRANCH ;ie
95481/ |21.09. COURT |Order Dtd. 2023-09- |(DIVIS
2023 (023 §i24/2 A.K. DASH NO. 6 18 TON Ti3
BENCH- )
2)
95482/ [21.09.2 [ABLAPL COURT |Order Dtd. 2023-09- |°ATb- |(Se
2023 023 - C R NAYAK NO 6 18 2 (CRMI |at
9082/2 ’ NAL No-




[ 023 MISC- [11)
2)
[ WRIT
WP (C) - BRANCH ;ie
1195483/ 121.09.2 9197/2 DILLIP C COURT |Order Dtd. 2023-08- (DIVIS No-
7 2023|023 010 ¢ |samarL O INo. 6 |28 on )0
BENCH- )
1)
ABLAPL 2?;&&1 (Se
11 [95487/ [21.09.2 |- ¢ & Nayax |c.o. |COURT |Order Dtd. 2023-09- |& =FMtlar
8 2023 023 9083/2 O INo. 6 18 No-
023 MISC= 1)
2)
[ WRIT
WP (C) - BRANCH éie
11 [95488/ [21.09.2 COURT |Order Dtd. 2023-09- |(DIVIS
9 2023 023 ;gggl/ T.SWAIN — 1C.0. ly5 6 15 TON TTS
BENCH- )
2)
[ WRIT
WP (C) - BRANCH éie
1295489/ [21.09.2 COURT |Order Dtd. 2023-09- | (DIVIS
0 2023 023 ;gggl/ C.R.NAYAK |C.0. ly5 "6 115 TON TTS
BENCH- )
2)
[ WRIT
WP (C) - BRANCH ;ie
12 (954927 [21.09.2 COURT |Order Dtd. 2023-09- | (DIVIS
1 2023|023 éi§5/2 N.C.SINHA C.0- ly5 6 |13 TON T83
BENCH- )
1)
- (Se
1295493/ [21.09.2 gggf;; A K.NAYAK |c.o. [COURT jOrder Dtd. 2023-09- |CONTEM [at
2 2023 023 K. O INo. 6 18 pT No-
022
7)
N WRIT
WP (C) - BRANCH ;ie
12 (954947 [21.09.2 COURT |Order Dtd. 2023-09- |(DIVIS 2=
3 2023|023 3322/2 S.S.BISWAL |C.0. |yq "6 115 10N Tig
BENCH- )
3)
ABLAPL 2?%&&1 (Se
12 (954957 [21.09.2 |- s % cEREE |o.o. [COURT (Order Drd. 2023-09- |¢!ZFM!at
4 2023|023 9084/2 O lNo. 6 18 No-
023 MISC= 111,
2)
ABLAPL 2?2;&1 (Se
1295496/ [21.09.2 |- BYOMAKESH |, [COURT (Order Dtd. 2023-09- |o =% lat
5 12023 023 9003/2 |TRIPATHY ’ NO. 6 |15 No-
MISC—
023 11)
2)
12[95497/[21.09.2 [ABLAPL [J P KAR  [C.O. [COURT |order Dtd. 2023-09- [BAIL- |(Se




°|

12023

023 — NO. 6 |18 2 (CRMI |at
9087/2 NAL  |No-
023 MISC— |11)
2)
WRIT
(Se
BRANCH
95498/ [21.09.2 " (C) COURT | Ger Dtd. 2023-10- |(DIVIS 2T
30268/ B.K. PATI NO. 3 No-
2023 1023 oot AT on 19
BENCH- )
3)
(Se
ABLAPL COURT at
95499/ 21.09.2 |- PRASANJIT NO. 3 Order Dtd. 2023-09- No-
2023 023 8994/2 |BEHERA ’ 15
OLD 123
023
)
WRIT
(Se
BRANCH
95501/ |21.09.2 £ (C)- COURT | Ger Dtd. 2023-09- |(DIVIS 2T
29128/ |P.K.BARIK NO. 3 No-
2023 1023 S ona AR E on 197
BENCH- )
2)
(Se
ABLAPL
95502/ [21.09.2 |- P. K. FOURT Jorder pra. 2023-09- o
2023 1023 8993/2 |LENKA - 315
OLD 112
023
)
BATL-
ABLAPL (Se
95503/ 21.09.2 |- M N ESURg Order Dtd. 2023-09- ;giRMI at
2023 1023 9089/2 |MOHANTY - 3 1g No-
OLD MISC-
023 11)
2)
ABLAPL (Se
95504/ 21.09.2 |- P. K. ;gURg Order Dtd. 2023-09- at
2023 1023 8992/2 |LENKA oo s No-
023 11)
ABLAPL COURT (Se
95505/ [21.09.2 |- SATYANARAY S T lorder ptd. 2023-09- at
2023 1023 8990/2 |AN MISHRA oo 2 s No-
023 11)
BATL-
ABLAPL (Se
95506/ (21.09.2 |- SURYA COURT | Ger Dtd. 2023-09- |2(CRMI| o
2023|023 9091 /2 NARAYAN NO. 3 ;g NAL - oo-
MISHRA OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95507/ (21.09.2 |- 4 DasH ;gURg Order Dtd. 2023-09- ;giRMI at
2023 1023 9095/2 - 3 l1g No-
OLD MISC-
023 11)
2)
95508/ 21.09.2 [*BLAPE vruTYUNIAY COURT | ger Dtd. 2023-09- [°AIL- |(Se
2023|023 - PAGAL NO. 3 11g 2 (CRMI |at
9097/2 OLD NAL No-




023 MISC- |11)
2)
BATIL-
ABLAPL (Se
95509/ [21.09.2 |- C b xam COURT lorder ptd. 2023-09- |2 (KT
2023 (023 9098/2 - 18 No-
OLD MISC-
023 11)
2)
BATIL-
ABLAPL (Se
95510/ (21.09.2 |- ACHYUTANAN COURT |5 der Dtd. 2023-09- 2(CRMI 5t
2023 (023 9099/2 2 NO. 3 g NAL o No-
PATTANAIK OLD MISC-
023 11)
2)
WRIT
(Se
BRANCH
95511/ [21.09. ?fégg; R C FOURT Jorder pra. 2023-09- |(p1vIs 2T
2023 023 2022 MALLICK OLb 14 ION 122
BENCH- )
3)
WRIT
(Se
BRANCH
95512/ [21.09. ?fég;; R C FOURT Jorder pra. 2023-09- |(p1vis 2"
2023 023 2022 MALLICK OLb 14 ION 103
BENCH- )
1)
WRIT
(Se
BRANCH
95513/ [21.09. ?fégi; R C FOURT Jorder pra. 2023-09- |(p1vis 2T
2023 023 2022 MALLICK OLb 14 TION 103
BENCH- )
1)
WRIT
(Se
BRANCH
95514/ [21.09. ?fég;; R C FOURT Jorder pra. 2023-09- |(p1vis 2T
2023 023 2022 MALLICK OLb 14 TION 103
BENCH- )
1)
WRIT
(Se
BRANCH
95515/ [21.09. ggég}; R C FOURT Jorder pra. 2023-09- |(p1vis 2T
2023 (023 o2 % marLick oo e on 197
BENCH- )
1)
WA- COURT .
95517/ [21.09. Order Dtd. 2023-09- |[WRIT |at
2023 lo23 1689/2 |S K SAHOO NO. 3 |/ APPEAL [No-
023 OLD
3)
CRLA- COURT crimin | (5€
95518/ |21.09. SANGRAM Order Dtd. 2023-09- at
2023|023 84/201 |ppag NO- g AL No-
7 22 APPEAL 2)
95519/ [21.09.2 [CRLMP- [SANGRAM COURT |order Dtd. 2023-09- [WRIT |(Se
2023 [023 779/20 |DAS NO. |18 BRANCH |at




[ 15 22 (DIVIS [No-
IoN 108
BENCH- |)
1)
[ WRIT
(Se
BRANCH
14 (95520/ [21.09.2 ggég}; B R c o, oPFT lorder Dtd. 2023-09- | (DIVIS [3°
7 12023 023 018 SENAPATIT : 22. 18 ION 110
BENCH- )
2)
[ WRIT
(Se
BRANCH
14[95521/ [21.09.2 [T (&)~ COURT |6 rder Dtd. 2023-09- |(DIVIS 2F
28320/ |R R DAS C. NO. No-
8 (2023 023 Sons o, |18 on 10,
BENCH- )
1)
[ WRIT
(Se
BRANCH
1495522/ [21.09.2 [VE{C) - COURT |order Dtd. 2023-09- |(pIvIs 2t
5496/2 M BEHERA C. NO. No-
9 (2023 023 o o, |18 on o)
BENCH- )
1)
N WP (C) - COURT wriT | (5€
1595523/ (21.09.2 |,- )" |asHUTOSH | | °7F lorder Dtd. 2023-09- |po. o o lat
0 [2023 023 MOHANTY : "~ |1 No-
2023 20 -2
50)
W WP (C) - COURT wrir | ‘S5°
15|95524/121.09.2 23360/ P K c NO Order Dtd. 2023-09- BRANCH at
1 2023 023 MOHANTY : © |1 No-
2023 20 -2
50)
N RPFAM- (Se
1595525/ (21.09.2 |yeobool o o | o, [COURT jOrder Dtd. 2023-11- [FIRST |at
2 12023 023 23 : : NO. 8 |07 APPEAL [No-
5)
- WRIT
(Se
BRANCH
15(95526/ [21.09.2 ["E (&)~ COURT |order Dtd. 2023-09- |(DIVIS 2©
30606/ |A DAS c.0. NO. No-
3 2023|023 20553 o |18 TN |0
BENCH- )
1)
B WRIT
(Se
BRANCH
15(95527/ [21.09.2 [7E ()~ COURT |order Dtd. 2023-09- |(DIVIS 2F
23212/ |B K PATI C. NO. No-
4 2023 [023 g o, |18 on 1o
BENCH- )
3)
__' (se
1595528/ [21.09.2 PRAEL7 COURT lorder ptd. 2023-09- 2t
s bons ! 1555 10158/ |T.R DAS  [C.0. NO.  |7¢ No-
2023 20 123
)
11595529/ [21.09.2 [BLAPL- [G. SAHOO [C.O. |COURT [Order Dtd. 2023-09- |(se




6 [2023  [023 10205/ NO. 18 at
2023 20 No-
123
)
WRIT
(Se
BRANCH
1595530/ [21.09.2 ggéf;; DIBAKAR |, |=0"%T lorder Drd. 2023-09- |(pIvis 3°
7 12023 |023 S0no | [SAMAL RS E: oN [0
BENCH- |,
3)
[ (se
BLAPL- COURT at
é5 ggggl/ 32509.2 10225/ |T.R DAS  [C.0. NO. ?gder btd. 2023-09- No-
2023 20 123
)
BAIL- [
BLAPL- COURT o |2 (cruT
é5 23222/ é;éog.z 6695/2 [G. SAHOO [C.0. NO. ?gder ptd. 2023-09= lyap ;2_
023 20 MISC- oS
2)
M CMP- COURT wrrT |(5©
1695533/ (21.09.2 | /00" o 1o b parer lo.o. o, |OFder Dtd. 2023-09- |7oo . lat
0 |2023 [023 18 No-
023 20 -7
55)
B BAIL- | o
1695534/ [21.09.2 PLAPL”x k. saranG COURT |5 der Drd. 2023-09- 2(CRMI 5¢
L boss ! 1523 7328/2 | c.o. No. % NAL %0
023 20 MISC-
12)
2)
W CMP- COURT wrrr | (5€
16(95535/ [21.09.2 70> o |0 parr lc.o. o,  |OFder Dtd. 2023-09- [T lat
2 12023 023 18 No-
023 20 -7
55)
[ BAIL- | o
BLAPL- COURT o |1(crM
§6 282;6/ 32509.2 8710/2 |S.K. SINGH [C.0. NO. ?gder ptd. 2023-09= |py ;2_
023 20 MISC-
3)
1)
- BAIL- | o
1695537/ |21.09.2 o207 Ip g manLIC COURT |5 der Dtd. 2023-09- 2{CRMI 4t
2 2023 lo23 9046/2 | C.0. [NO. 18 NAL No-
023 20 MISC- |oS
2)
W cMP- COURT wrrr | (5€
16(95538/ [21.09.2 |00 o |0« parar lc.o. o, |OFder Dtd. 2023-09- [T lat
5 2023|023 18 No-
023 20 -7
55)
M BLAPL- [SANTOSH COURT (Se
1695539/ [21.09.2 Order Dtd. 2023-09- at
s hoss | l525 10185/ |[KUMAR c.o. No. g e
2023 MAHANTY 20
55)
116[95540/ [21.09.2 [cMP- [P K PATRI [C.O. [COURT |order Dtd. 2023-09- [WRIT |(Se




12023

023 1047/2 NO. |18 BRANCH |at
023 20 -7 No-
55)
WPC (OA (Se
95541/ [21.09.2 [O)= | o oo EgURT Order Dtd. 2023-09- |OA at
2023 |023 3933/2 [°°°° o 13 Branch |No-
016 1)
WP (C) - |STTANSU COURT wriT | (°©
§g§§2/ 32509. 30337/ |MOHAN NO. ?gder Ptd. 2023-09- |oancH ;E_
2023 |SINGH 20 -7 5)
WP (C) - |[STTANSU COURT wriT | 5©
28;33/ 32309. 30334/ MOHAN NO. ?gder Ptd. 2023-09- |ppancH ;t_
2023 |SINGH 20 -7 5?
WP (C) - |SITANSU COURT wriT | (°©
232@4/ é;éog’ 30331/ |MOHAN NO. ?gder Ptd. 2023-09- |rancH ;t_
2023 |SINGH 20 -7 5?
WP (C) - COURT wriT | (5€
95545/ 121.009. R.C.MALLIC Order Dtd. 2023-09- at
11475/ NO. BRANCH
2023 023 K 13 No-
2020 20 -7
15)
WP (C) - |SITANSU COURT wriT | (°©
232§6/ 32309. 30315/ MomaN o, ?gder Dtd. 2023-09- |- ;t_
2023 |SINGH 20 -7 5?
BAIL- [ o
95547/ [21.09.2 [PEAPLT paraRaM COURT | Ger Dtd. 2023-09- |2 (CRMI| o
2023 023 8461/2 |5 1vGn NO.— 5 NAL oo
023 20 MISC-
12)
2)
WP (C) - COURT wrirT | (5
95548/ |21.09. R.C.MALLIC Order Dtd. 2023-09- at
33004/ NO. BRANCH
2023 023 K 14 No-
2020 20 -7
44)
WP (C) - COURT wriT | (°©
95549/ 121.09.2 120"l L caioo no. |order ptd. 2023-09- |1 . lat
2023 023 14 No-
2020 20 -7
44)
WP (C) - |STTANSU COURT wriT | (5
28220/ éééog' 30309/ |MOHAN NO. ggder btd. 2023-09- | ancH ;E_
2023 |SINGH 20 -7 5)
CRLA- crImMIN | (5€
95551/ 21.09.2 |0 |PARIKSHIT COURT |Order Dtd. 9999-12- | = at
2023 |023 5 PANDA NO. 6 131 AEPEAL 5?—
95552/ [21.09.2 [PLAPL™ |SATYA COURT |Order Dtd. 2023-09- (Se
2023 023 10262/ |RANJAN NO. € 18 at
2023  |PANT : No-




|| | 7
WP (C) - |STTANSU wriT | (°©
1895553/ [21.009. COURT |0rder Dtd. 2023-09- at
0 2023 |023 30310/ JMOHAN NO. 6 |18 BRANCH o -
2023  |SINGH . -7 5)
- WP (C) - wriT | (°©
18(95554/ |21.009. COURT |Order Dtd. 2023-09- at
1 12023 lo23 7818/2 |B.K.SWAIN NG. 6 |14 BRANCH |~
021 -4
37)
N WP (C) - |STTANSU wriT | (°©
18(95555/ |21.009. COURT |Order Dtd. 2023-09- at
2 2023 023 30311/ JMOHAN NO. 6 (18 BRANCH o -
2023 |SINGH . -7 5)
- WP (C) - |STTANSU wrrtr | (S©
18195556/ [21.009. COURT |0rder Dtd. 2023-09- at
s bors . lo23 30313/ |MOHAN vo. 6 hs BRANCH |3
2023 |SINGH : -7 5‘;
N CRLA- crIMIN | (5€
18(95557/ [21.09. COURT |0rder Dtd. 9999-12- at
i oon3  loo3 1016/2 |H.SUNDARA vo. s 31 AL e
023 . APPEAL 9?
- CRLA- crImMIN | (€
1895558/ [21.009. COURT |0rder Dtd. 9999-12- at
5 loas . o2 1001/2 |H.SUNDARA wo. 5 a1 AL e
023 : APPEAL | o)
N CRLA- crImMIN | (5€
1895559/ (21.09.2 |7, "7  ISANJAYA COURT [Order Dtd. 2023-09- |’ at
6 2023 |023 oo KU. SAHU NO. 5 |18 AEDEAL 5?—
N CRLA- crImIN | (5€
18195560/ |21.009. COURT |0rder Dtd. 9999-12- at
7 2023|023 704/20|G. SAHOO NO. 5 |31 AL No-
23 : APPEAL | o)
N BLAPL- |SATYA (Se
18(95561/ [21.09. COURT |0rder Dtd. 2023-09- at
8 (2023  |023 10263/ |RANJAN NO. 5 |18 No-
2023  |PANT : 9?
N WP (C) - COURT wriT | (°©
1895562/ |21.09.2 30000 o yrenen no. |order ptd. 2023-09- |1 . lat
9 (2023 |023 26 No-
2023 12 -1
3)
N BLAPL- [SATYA COURT (Se
19(95563/ (21.09. Order Dtd. 2023-09- at
2 lors |53 10264/ RANJAN No. g e
2023 |PANT 12 5
N CONTC- COURT (Se
1995564/ (21.09.2 [, o0 0 | s o Order Dtd. 2023-09- |CONTEM at
1 2023  |023 : © 18 pT No-
023 12
1)
19[95565/ [21.09.2 |JCRLA- |[PRATAP COURT |Order Dtd. 2023-09- |CRIMIN |(Se
2 2023 023 54/202 |SAHOO NO. 5 |18 AL at




2 APPEAL |No-
6)
WP (C) - wriT | (°©
95566/ (21.009. COURT |Order Dtd. 2023-09- at
5023 023 30601/ M.R.BARIK No. 5 |1 BRANCH No-
2023 -2
7)
WP (C) - wriT | (5€
95567/ 121.09.2 |30 0" | o oaRaY COURT |Order Dtd. 2023-09- |lio . at
2023|023 NO. 5 |18 No-
2023 -7
5)
WP (C) - writT | (°©
95568/ |21.009. COURT |Order Dtd. 2023-09- at
sons . 1523 30341/ |A.SUNDARAY vo. 5 he BRANCH |*
2023 -7
5)
WP (C) - wriT | (°©
95569/ |21.009. COURT |0rder Dtd. 2023-09- at
093 loo3 29851/ |H.K. PANDA vo. 5 hs BRANCH |~
2023 -1
2)
WP (C) - wrrr | (5©
95570/ (21.09.2 |30 - |BISWARANJIA COURT |Order Dtd. 2023-09- |lio . at
2023 023 N DALAT NO. 5 |18 No-
2023 -3
12)
WP (C) - wriT | °©
95571/ 121.09. 29099/ P.K. COURT |Order Dtd. 2023-09- BRANCH at
2023 023 MISHRA NO. 5 |18 No-
2023 -1
1)
CRLA- crImMIN | (5€
95572/ |21.09.2 |5, -7 = INIRANJAN COURT |Order Dtd. 2023-09- | = at
2023 |023 o SAHOO NO. 5 |18 AEDEAL E?_
ABLAPL ?TéEEM (Se
95573/ (21.09.2 |- JAGANNATH COURT |Order Dtd. 2023-09- |[ - |at
2023 023 7217/2 |KAMILA NO. 5 [15 No-
053 MISC- |,)
1)
ABLAPL (Se
95574/ 21.09.2 |- SAKTI COURT |Order Dtd. 2022-07- ;iIMIN at
2023 |023 6563/2 PRASAD DAS NO. 5 |06 wisc  [No-
022 14)
CRLA- crimIN | (5
95575/ 21.09.2 |Zoo00 ISAMIR COURT |Order Dtd. 2023-09- | = at
2023 023 o3 BARTK NO. 5 |18 AEDEAL S?—
BLAPL- (Se
95576/ |21.09. 10240/ A. K. COURT |Order Dtd. 2023-09- at
2023 023 MOHANTY NO. 5 |18 No-
2023
9)
CRLREV (Se
95577/ 121.09.2 |- COURT |0rder Dtd. 2023-09- at
2023 1023 446,20 |P-MOHANTY NO. 5 |15 No-
23 9)




CRLA-

CRIMIN

(Se

282;8/ 32509. £59720 5. SAMAL ESURg 2§der ptd. 9999-12- | = ;E—
21 : APPEAL ||
CRLA- COURT crImMIN | (5©
95579/ 21.009. MANAST Order Dtd. 2023-09- at
2023 023 283/20 |oanpa NO. 2 11g AL No-
17 OLD APPEAL )|
CRLA- COURT crImIN | (5€
23220/ 32509. 711/20 |S.R. DASH NO. 2 ?gder Dtd. 2023-09- |, ;E_
23 OLD APPEAL | o)
BLAPI,— COURT (Se
95581/ 21.09.2 |/~ |JAYADEBA NG 5 |order Dtd. 2023-09- at
2023 023 093 | [BEHERA on |18 2?—
CRLA- crIMIN | (5€
95582/ |21.09. COURT |0rder Dtd. 2023-09- at
ons . loo3 330/20 M K PANI ro. = lig AL e
23 . APPEAL 9?
CRLA- crImIN | (5€
95583/ (21.009. COURT |0rder Dtd. 2023-09- at
023 1523 746/20 M.K. PANT vo. 5 hs AL e
23 . APPEAL | o)
(Se
BLAPL-
95584/ |21.09. COURT |0rder Dtd. 2023-09- at
2023|023 10231/ |K. MOHANTY NO. 5 |18 No-
2023
9)
CRLA- crImIN | (5€
95585/ 121.009. COURT |Order Dtd. 9999-12- at
2023 1523 219/20 M.NAYAK ro. & |31 AL o
23 . APPEAL 9?
(Se
BLAPL-
95586/ 121.009. COURT |0rder Dtd. 2023-09- at
2023 |023 10214/ MITHUN DAS NO. 5 |18 No-
2023
9)
CRLA- crImIN | (5€
95587/ (21.09.2 [gou""  IARUN COURT |Order Dtd. 2023-09- | = at
2023|023 23 KU.JATT NO. 5 |18 EPEAL 2?—
BLAPL- (Se
95588/ 121.009. COURT |0rder Dtd. 2023-09- at
2023 1023 10209/ M. BEHERA NO. 5 |18 No-
2023
9)
CRLA- crImMIN | (5€
95589/ 121.009. COURT |0rder Dtd. 9999-12- at
5023 023 979/20 |P.K. PANI NO. 5 131 AL No-
23 : APPEAL o1
95590/ 21.09. ?8‘25?; SAKTT COURT |order Dtd. 2023-09- ;ie
2023 023 093  |PRASAD DAS NO. 5 |18 e




[ 9)
CRLA- crImIN | (5€
2195592/ (21.09.2 [g "7  |BALARAM COURT |Order Dtd. 9999-12- | = at
8 (2023 023 53 SINGH NO. 5 |31 AEPEAL 2?—
__' (Se
BLAPL-
21195593/ |21.09. 10206/ RAMAKANT COURT |Order Dtd. 2023-09- at
9 2023 |023 MOHANTY NO. 5 |18 No-
2023
9)
N CRLA- crImIN | (5€
2295594/ 21.09.2 |7 " M.R. COURT |Order Dtd. 9999-12- | = at
0 2023 023 023 ROUTRAY NO. 5 |31 AEDEAL 2?—
N BLAPL- (Se
2295595/ 121.09.2 |10~ R. K. COURT |0rder Dtd. 2023-09- at
1 2023  |023 BARIK NO. 5 |18 No-
2023
9)
N CRLA- crIMIN | (5€
22195596/ |21.09. COURT |0rder Dtd. 9999-12- at
5 5ons . loo3 993/20 |S.BARIK vo. s 31 AL e
23 . APPEAL 9?
N BLAPTL,— (Se
2295597/ 121.09.2 |3 R. K. COURT |0rder Dtd. 2023-09- at
3 2023 023 MTSHRA NO. 5 |18 No-
2023
9)
N BLAPL- |PABITRA (Se
22195598/ 121.09. COURT |0rder Dtd. 2023-09- at
4 2023 023 10152/ |KUMAR NO. 5 |18 No-
2023 |MOHANTY . o)
N WP (C) - wriT | (°©
22195599/ |21.09. COURT |0rder Dtd. 2023-09- at
5 ooz loo3 34263/ |S P SAHOO o 5 |la BRANCH |2~
2020 -5
23)
[ (Se
BLAPL-
2295600/ (21.09.2 [ oTc" IDEBA KUMAR COURT |0rder Dtd. 2023-09- at
6 2023  |023 RATH NO. 5 |18 No-
2023
23)
N CRLA- crImMIN | (5€
2295601/ 21.09.2 |7 " [BIKRAM. COURT |Order Dtd. 9999-12- | = at
7 12023 |023 023 BEHERA NO. 5 |31 EPEAL 2?—
N BLAPL- |PRAKASH (Se
22195602/ 121.09. COURT |0rder Dtd. 2023-09- at
8 12023 023 10181/ |KUMAR NO. 5 |18 No-
2023 |PRATAP : o)
N WP (C) - wriT | (°©
22195603/ 21.09. COURT |0rder Dtd. 2023-09- at
5 12023 023 34263/ |R C MUDULI NO. 5 |14 BRANCH |/~
2020 -5
23)
23[95604/ [21.09.2 |[BLAPL- [SAKTI COURT |order Dtd. 2023-09- (se
0 2023 |023 10175/ |PRASAD DAS NO. 5 |18 at




2023 No-
23)
CRLA- crIMIN | (5€
95605/ (21.09. COURT |Order Dtd. 9999-12- at
oos . loos 1029/2 |S. BISWAL wo. 5 |1 AL e
023 . APPEAL o1
BLAPT,~ (Se
95606/ 21.09.2 |/ " |BALARAM COURT |0rder Dtd. 2023-09- at
2023|023 STNGH NO. 5 |18 No-
2023
9)
WP (C) - writT | (°©
95607/ 121.09. COURT |Order Dtd. 2023-09- at
o03  loos 37385/ [R C MUDULI vo. 5 |ig BRANCH |*
2020 -2
6)
CRLA- crImIN | (5€
95608/ |21.009. COURT |0rder Dtd. 9999-12- at
003 loo3 984/20 |A.K. JATT vo. 5 |1 AL e
23 . APPEAL o1
BLAPL- (Se
95609/ (21.09.2 |7, 5", [DEEPAK KU COURT |0rder Dtd. 2023-09- at
2023|023 SAHOO NO. 5 |18 No-
2023
9)
CRLA- |ASHOK crImIN | (5€
95610/ |21.009. COURT |0rder Dtd. 9999-12- at
093 loos 888/20 |KUMAR wo. s 31 AL e
23 SAHOO . APPEAL 9?
_ (Se
95611/ 21.009. ?gﬁfi/ S. K. COURT |0rder Dtd. 2023-09- at
2023 |023 BTSWAL NO. 5 |15 No-
2023
9)
WP (C) - wriT | (°©
95612/ |21.009. COURT |0rder Dtd. 2023-09- at
2093 523 37385/ |S P SAHOO vo. 5 i BRANCH |2~
2020 -2
6)
BATT,—
BLAPL- 1(crim | ‘S€
95613/ |21.09.2 |~/ |ASHUTOSH COURT |Order Dtd. 2023-09- [/ "7 lat
2023|023 023 MOHANTY NO. 5 |14 v E?—
1)
WP (C) - |[RAMA wriT | (5
95614/ 21.009. COURT |0rder Dtd. 2023-09- at
5023 023 17100/ [KRISHNA NO. 5 115 BRANCH |~
2023 |BISOT : -2
45)
WP (C) - [RAMA wriT | (°©
95615/ (21.09. COURT |Order Dtd. 2023-09- at
2023 523 17108/ KRISHNA v 1 lis BRANCH |~
2023 [BISOI : -3 ©
13)
BLAPL- (Se
95616/ |21.09.2 |g /0" [R. K. COURT |0rder Dtd. 2023-09- at
2023 023 053 MATLICK NO. 1 |12 No-

13)




WP (C) -

RAMA

WRIT

(Se

gggé7/ 3;509. 17111/ |KRTSHNA ESURT ?gder Dtd. 2023-09- BRANCH ;E_
2023 [BISOT : -3
13)
WP (C) - wriT | (5©
95618/ |21.09. COURT |Order Dtd. 2023-09- at
2023 lo23 37103/ |R C MUDULI NG. 1 |14 BRANCH | o~
2020 -8
41)
WP (C) - |RAMA wriT | (°©
95619/ (21.09. COURT |Order Dtd. 2023-09- at
2093 loos 17113/ KRISHNA v, 1 hs BRANCH |*
2023 [BISOT . -3
13)
WP (C) - |[RAMA wriT | (5€
95620/ |21.09. COURT |Order Dtd. 2023-09- at
023 loos 17115/ KRISHNA vo. 1 hs BRANCH |-
2023 |BISOI : -3 ©
13)
WP (C) - wrrT | (°©
95621/ 121.09. COURT |Order Dtd. 2023-09- at
oos |02 37103/ |S P SAHOO v 1 lha BRANCH |2~
2020 -8
41)
BATL-
BLAPL- 2 (crur | °©
95622/ (21.09.2 gy © P, L. COURT |Order Dtd. 2023-09- |~ at
2023|023 023 MTSHRA NO. 1 |18 Mo oe- S?—
2)
WP (C) - wriT | (5©
95623/ (21.09. COURT |Order Dtd. 2023-09- at
oos  loo3 34266/ R C MUDULT v 1 g BRANCH |~
2020 -5
23)
(Se
WP (C) - WRIT
95624/ (21.09. COURT |Order Dtd. 2023-09- at
2093 523 19501/ L. BHOT v 1 lis BRANCH |2~
2020 -1
31)
BATT,—
BLAPL- 1(crim | ‘S€
95625/ (21.09. 8596/2 PRASANTA COURT |Order Dtd. 2023-09- INAL at
2023|023 03 KUMAR DASH NO. 1 |18 Mrso [No-
4)
1)
WP (C) - wriT | (5
95626/ |21.009. COURT |Order Dtd. 2023-09- at
2023 lo23 6550/2 |P.CH. DAS No. 1 115 BRANCH | o~
020 g
43)
BATT-
BLAPL- 1(crim | ‘°®
95627/ 121.09. COURT |Order Dtd. 2023-09- at
003|003 8788/2 |J. KAMILA vo. 1 he INAL |2
023 : MISC- 3)
1)
WP (C) - wriT | (5€
95628/ (21.09. 19368/ D K COURT |Order Dtd. 2023-09- BRANCH at
2023 023 2025 | [MOHANTY NO. 1 |14 o No-

31)




BATL-

_ (Se
95629/ |21.009. S?ﬁg?z DEBA KUMAR COURT |0rder Dtd. 2023-09- %égiIM at
2023|023 093 RATH NO. 1 |18 v 2?—
1)
WP (C) - wriT | (°©
95630/ |21.009. COURT |0rder Dtd. 2023-09- at
2023 023 28322/ |R.R. DAS NG. 1 |14 BRANCH No-
2023 -1
31)
BATT-
BLAPL- 2 (crMI | (5€
95631/ 21.009. COURT |0rder Dtd. 2023-09- at
8482/2 |R. K. ROUT NAL
2023 023 NO. 1 |15 No-
023 Mrsc- (o7
2)
WP (C) - wriT | (°©
95632/ (21.09.2 |7 -0 D K COURT |Order Dtd. 2023-09- |li- . at
2023 023 MOHANTY NO. 1 |14 No-
2022 -1
31)
BATT-
BLAPL- 2 (crur | (5€
95633/ (21.09.2 |7 " R. R. COURT |Order Dtd. 2023-09- |~ at
2023 023 NAYAK NO. 1 |18 No-
023 mrsc- | o3
2)
WRIT
WP (C) - BRANCH ;ie
95634/ 21.009. COURT |Order Dtd. 2023-09- |(DIVIS |2-
2023 (023 53524/ D.K.BISOI NO. 1 |15 10N T86
BENCH-
1)
WP (C) - wrir | (5€
95635/ 21.09.2 |1 |PANCHANAN COURT |Order Dtd. 2023-09- |li- . at
2023|023 SAHOO NO. 1 |15 No-
2022 -7
44)
BLAPL- (Se
95637/ 21.09.2 [g507" P K. COURT |0rder Dtd. 2023-09- at
2023|023 BEHERA NO. 1 |15 No-
023
44)
FAO- (Se
95638/ |21.009. COURT |0rder Dtd. 2023-09- at
2023 023 420/20 |K.P.BEHERA o, 115 No-
23
44)
WPC (OA (Se
95639/ (21.09.2 |C) - L D SAHU COURT |Order Dtd. 2023-09- |OA at
2023 023 79/201 NO. 1 |15 Branch [No-
8 1)
FAO- (Se
95640/ |21.009. COURT |0rder Dtd. 2023-09- at
2003|003 420/20 |S.K. SAHOO v 1 hes e
23
1)
95641/ |21.09. T’qu(_:(OA o % sENA COURT |Order Dtd. 2023-09- |OA (5e
2023 023 11352 NO. 1 |14 Branch No-




[ 019 1)
M FAO- (5e
2695642/ 121.09. COURT |0rder Dtd. 2023-09- at
2023|023 421720 |R.R. DAS NO. 1 [15 No-
23
1)
N WPC (OA (Se
2695644/ 21.09.2 [C) - TAPAN COURT |0rder Dtd. 2023-09- |OA at
8 (2023 |023 1247/2 \SWAIN NO. 1 13 Branch [No-
017 1)
M FAO- (5e
2695645/ 21.009. COURT |0order Dtd. 2023-09- at
9 2023 023 421720 |S.K. SAHOO NO. 1 |15 No-
23
1)
N MACA- MIsc. |'5¢€
2795646/ 21.09. COURT |0rder Dtd. 2023-09- *lat
2 bozs oo 10/202 |S.SWAIN vo. 1 hs APPEAL |2 -
3 SEC.
)
[ WPC (OA (Se
2795648/ |21.09.2 |C) - ARUN COURT |[0rder Dtd. 2023-09- |OA at
1 12023 023 624/20 |KU.JATI NO. 1 |14 Branch [No-
18 1)
- MACA- misc. |(S©
2795650/ |21.09. COURT |0rder Dtd. 2023-09- ©lat
> 5oss 023 10/202 |S.R. OJHA vo. 1 hs APPEAL |2 -
3 SEC.
7)
o MACA- mrsc. |{Se
2795651/ |21.09. COURT |0rder Dtd. 2023-09- ©lat
3 bo2a lo23 499/20 [B.MAHALT v 1 lis APPEAL |°°
19 SEC.
4)
[ BATL-
BLAPL- 1(cr1M | (5
2795652/ (21.09.2 [ o150 " R. K. COURT |Order Dtd. 2023-09- [/ "7 lat
4 2023 023 03 BARTK NO. 1 /18 Mreo- 2?—
1)
N MACA- Mrsc. |'5¢€
2795653/ 121.09. COURT |0rder Dtd. 2023-09- ©lat
5 losa . 1523 499/20 |S.SWAIN o 1 hs APPEAL |2 -
19 SEC.
4)
B MACA- MIsc. |'5¢€
2795655/ 21.09. COURT |0rder Dtd. 2023-09- ©lat
6 12023 l023 338/20 |[K.C.NAYAK NO. 1 115 APPEAL | =
23 SEC.
4)
[ BATL-
BLAPL- 2 (crur | °©
2795656/ |21.09.2 |, oo " |PRATAP COURT |Order Dtd. 2023-09- | '~ at
7 12023 023 SAHOO NO. 1 |18 No-
023 MIsc- o)
2)
N BLAPL- BAIL- |(Se
2795658/ |21.09.2 |3 " IS, K. COURT |[0rder Dtd. 2023-09- |1 (CRIM at
8 (2023  |023 053 SWATN NO. 1 /15 INAL  |No-
MISC- |2)




|| | b
MACA- mrsc. |(°€
2795660/ |21.09. COURT |0rder Dtd. 2023-09- ©lat
5 loss |53 338/20 |S.K. SAHOO vo. 1 hs APPEAL |2 -
23 SEC.
4)
N MACA- MIsc. |'5€
28195662/ 121.09. COURT |0rder Dtd. 2023-09- ©lat
0 2023 lo23 191/20 |S.SWAIN No. 1 115 APPEAL | =
23 SEC.
1)
N MACA- mrsc. |(°€
28195663/ 121.09. COURT |0order Dtd. 2023-09- at
T boas 1503 191/20 |S.K. SAHOO v, 1 hs APPEAL |2 -
23 SEC.
1)
N BATIL-
BLAPL- 1(crIM | (€
2895664/ 121.09.2 |3 " AL K. COURT |Order Dtd. 2023-09- [/ "7 lat
2 2023 023 053 NAYAK NO. 1 |15 v ET_
1)
N BAIL- | o
2895665/ |21.09.2 [CLAPL- |[PRATAP COURT |Order Dtd. 2023-09- |2(CRMI| ¢
3 2023|023 2777/2 [KUMAR NO. 1 18 NAL o
023 BARIK : MISC- |-°
12)
2)
[ BATL-
BLAPL- 1(cr1M | ‘°®
2895666/ |21.09.2 [, /13 " IS, K. COURT |Order Dtd. 2023-09- |[ =" |at
4 2023  |023 053 DWIVEDY NO. 1 /18 Mreo- E?_
1)
N MACA- Mrsc. |‘5€
28195667/ 121.09. COURT |0rder Dtd. 2023-09- ©lat
5 looas 523 99/202 |S.SWAIN ro. 1 s APPEAL |°°
3 SEC.
7)
N MACA- MIsc. |'5€
28195668/ 21.09. COURT |0rder Dtd. 2023-09- ©lat
= Loss 503 99/202 |S.SWAIN o, 1 lis APPEAL |°°
3 SEC.
7)
N MACA- mrsc. |‘5€
28195669/ 21.09. COURT |0rder Dtd. 2023-09- ©lat
2 looas 1523 98/202 |S.SWAIN ro. 1 s APPEAL |°°
3 SEC.
7)
N MACA- Mrsc. |'5¢€
28195670/ |21.09. COURT |0rder Dtd. 2023-09- ©lat
e ooz |03 98/202 |S.SWAIN o, 1 s APPEAL |2 -
3 SEC.
7)
N MACA- MIsc. |'5€
2895671/ 21.09.2 o0 "7 P K. MOHANT COURT |Order Dtd. 2023-09- | -°-° |at
9 (2023 |023 Y NO. 1 |15 No-
18 SEC.
4)
[ MACA- MISC. |(se
2995672/ [21.09.2 [g0 o8 |y COURT Order Dtd. 2023-09- | -2 - |2
0 2023 |023 NO. 1 |15
18 SEC. No-




|| | | 4
FAO- COURT mrsc. |(°€
29 38523/ 32509. 384/20 |A.K.NAYAK NO. ?gder Dtd. 2024-01- |\ pppar ;E_
23 23 SEC.
9)
N FAO- COURT MIsc. |'5€
29 282;5/ 32309. 292/20 |S.K. SAHOO NO. ?gder Ptd. 2023-09- |\ pppar, ;t_
23 23 SEC. ©
5)
N FAO- COURT mrsc. |(°€
29 282;6/ 32509. 292/20 |S.K. SAHOO NO. ?gder Dtd. 2023-09- |, pppar ;E_
23 23 SEC.
5)
N FAO- COURT MIsc. |'5¢€
zg 282;7/ 32309. 482/20 |S.SWAIN NO. ?gder Ptd. 2023-09- |, pppar Et_
22 23 SEC. ©
5)
N FAO- COURT MIsc. |'5€
29 23228/ 32509. 482/20 |S.SWAIN NO. ?gder Dtd. 2023-09- |, pppar, ;t_
22 23 SEC. ©
5)
N WP (C) - COURT wriT | (5€
2995679/ 121.09.2 | oo’ | poonn no. |order ptd. 2023-10- |1 . lat
6 2023  |023 11 No-
2017 23 -6
25)
N WP (C) - COURT wriT | (5
2995680/ (21.09.2 3050 | b aua N lorder ptd. 2023-11- [ jat
7 |2023 023 20 No-
2023 23 -6
16)
N WP (C) - COURT wriT | (°©
2995681/ (21.09.2 |jpoi | o Lo no. |order ptd. 2023-11- |1 . lat
8 (2023  |023 22 No-
2017 23 -8
43)
N WP (C) - COURT wriT | (5
29195682/ 121.09.2 |geos’ | L oo NG lorder ptd. 2023-09- |- lat
9 2023 |023 15 No-
2023 23 -8
42)
[ B (Se
3095683/ [21.09.2 |CRLA~ |GYANENDRA COURT | der Dtd. 2023-11- |CRIMIN| ¢
o boss 1525 1026/2 |CHANDRA no. |5] AL o
023 SWATN 23 APPEAL 9?
N CRLA- COURT crimIN | (€
30/95684/ (21.09. B.B.MALLIC Order Dtd. 9999-12- at
1 2023|023 933/20 |y NO. 2 139 AL No-
19 OLD APPEAL ||
[ CHITTA
ABLAPIL RANJAN COURT gééigl (Se
30/95685/ (21.09.2 |- SAHU, PRAFU No. , lorder ptd. 9999-12- |° - at
2 2023 023 9005/2 |LLA KU. op 31 Mrso Mo
023 MISHRA (INF 2) 11)
ORMANT)




BATL-

ABLAPL (Se
95686/ 21.09.2 |- COURT | Ger Dtd. 9999-12- |2(CRMI| ¢
M.K. PATI C. NO. 2 NAL
2023 1023 9005/2 31 No-
OLD MISC-
023 11)
2)
ABLAPL (Se
95687/ (21.09.2 |- s BISHAL | ESURg Order Dtd. 2023-09- at
2023 1023 8813/2 ° O R 2 |1a No-
023 11)
BATL-
ABLAPL (Se
95688/ |21.09.2 |- COURT |5 der Drd. 2023-09- 2(CRMI 4¢
M.MOHANTY C. NO. 2 NAL
2023|023 9071/2 18 No-
OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95689/ (21.09.2 |- COURT |3 der ptd. 2023-09- |2 (CRMI ¢
G. SAHOO [C.0. |NO. 2 NAL
2023 1023 9072/2 18 No-
OLD MISC-
023 11)
2)
BAIL-
ABLAPL (Se
95691/ 121.09.2 |- s 5. rouT |o ESURg Order Dtd. 2023-09- ﬁgERMI at
2023 1023 9069/2 P-B- : -2 |1g No-
OLD MISC-
023 11)
2)
ABLAPL (Se
95696/ 21.09.2 |- o % pas lc ESURE Order Dtd. 2023-09- at
2023 1023 9179/2 |F- K- S A No-
023 11)
ABLAPL (Se
95697/ 21.09.2 |- A. K. - EgURg Order Dtd. 2023-09- at
2023 1023 9186/2 |MOHANTY O R0 2 s No-
023 11)
ABLAPL (Se
95698/ (21.09.2 |- PRASANTA |, ;gURg Order Dtd. 2023-09- at
2023 1023 9190/2 [kumar pas (O [19- 2 1g No-
023 11)
ABLAPL (Se
COURT
95699/ 21.09.2 |- Order Dtd. 2023-09- at
2023 023 91091/ [P+ MOHANTY C. ggb 2 18 No-
023 11)
ABLAPL (Se
95700/ 21.09.2 |- A. K. . ESURg Order Dtd. 2023-09- at
2023 023 9200/2 [MOHANTY ’ OLI’) 18 No-
023 11)
BATL-
ABLAPL (Se
95701/ (21.09.2 |- RAMAKANT |, ESURg Order Dtd. 2023-09- ;gERMI at
2023 1023 9092/2 |MOHANTY : -2 |1g No-
OLD MISC-
023 11)
2)
95702/ 21.09.2 PPLAPL pamakanT COURT |5 der Dtd. 2023-09- [°AIL- |(Se
2023 (023 - MOHANTY C.0. NO. 2 |,¢ 2 (CRMT Jat
9088/2 OLD NAL No-




023 MISC- 11)
2)
' BATL-
ABLAPL (Se
31(95703/ (21.09.2 |- A ESURg Order Dtd. 2023-09- ;giRMI at
5 2023 023 9007/2 |°* : -2 15 No-
OLD MISC-
023 11)
2)
' BATL-
ABLAPL (Se
31(95704/ (21.09.2 |- JroT! COURT | der ptd. 2023-09- |2 (CRMI ¢
6 2023 023 9008/2 FANJAN €.0. NO. 2 g NAL o No-
NAYAK OLD MISC-
023 11)
2)
' BATL-
ABLAPL (Se
31(95705/ (21.09.2 |- s. . ESURg Order Dtd. 2023-09- ﬁgiRMI at
7 2023|023 9011/2 |CHOUDHURY |° - 2 15 No-
OLD MISC-
023 11)
2)
' BATL-
ABLAPL (Se
31(95706/ [21.09.2 |- H. K. - ESURg Order Dtd. 2023-09- EQERMI at
8 2023 023 9012/2 |PATRA ’ ’ 15 No-
OLD MISC-
023 11)
2)
N BATL-
ABLAPL (Se
31(95707/ (21.09.2 |- PRADIETA COURT |3 der ptd. 2023-09- |2 (CRMI /¢
9 12023 023 9033/2 |LOMAR €.0. NO. 2 g NAL 0 No-
MOHANTY OLD MISC-
023 11)
2)
' BATL-
ABLAPL (Se
32195708/ [21.09.2 |- PRADIPTA COURT | Ger Dtd. 2023-09- |2 (CRMI| o
0 2023 023 9041/2 FOMAR C.0. [NO. 2 g NAL o no-
MOHANTY OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
32195709/ [21.09.2 |- PRADIPTA COURT | Ger Dtd. 2023-09- |2(CRMI| o
1 2023 023 9040/2 [LIMAR C.0. WO. 2 g NAL O No-
MOHANTY OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
32095710/ [21.09.2 |- PRADLPTA COURT | ger Dtd. 2023-09- |2(CRMI| ¢
2 2023 023 9043/2 KUMAR C.0. NO. 2 1,4 NAL oo
MOHANTY OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
32095711/ [21.09.2 |- PARTHA COURT | ger Dtd. 2023-09- |2(CRMI| ¢
3 2023|023 9004,/ [SARATHI C.0. [NO. 21,5 NAL oo
DAS OLD MISC-
023 11)
2)
[ ABLAPL (Se
32095712/ [21.09.2 |- JYOTT . ESURg Order Dtd. 2023-09- at
4 2023 023 9121/2 [RaNgaN pas |©*0¢ |10 % lig No-
023 11)
3295713/ [21.09.2 |ABLAPL [SARAT |C.0. |COURT |Order Dtd. 2023-09- |BAIL- |(Se




”|

12023

023 - KUMAR JENA NO. 2 |18 2 (CRMI at
9061/2 OLD NAL No-
023 MISC— |11)
2)
BATL-
ABLAPL (Se
95714/ (21.09.2 |- SURYA COURT |5 der Drd. 2023-09- 2(CRMI 5t
2023 (023 9055/2 NERATAN NO. 2 g NAL o no-
MISHRA OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95715/ 21.09.2 |- H. K. ESURg Order Dtd. 2023-09- ;giRMI at
2023 023 9064/2 |PANDA ’ 18 No-
OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95716/ 21.09.2 |- PRASANJIT ESURg Order Dtd. 2023-09- EQERMI at
2023 1023 9065/2 |BEHERA - 2 18 No-
OLD MISC-
023 11)
2)
BATL-
ABLAPL (Se
95717/ 121.09.2 |- BIKASH ESURg Order Dtd. 2023-09- ;gERMI at
2023 1023 9066/2 |[KUMAR KUND - 2 18 No-
OLD MISC-
023 11)
2)
ABLAPL (Se
95718/ [21.09.2 |- G. R. ESURg Order Dtd. 2023-09- at
2023 1023 9102/2 |NAYAK AT No-
023 11)
ABLAPL (Se
COURT
95719/ (21.09.2 |- Order Dtd. 2023-09- at
2023 023 9116/2 |SARAT DASH gib 2 |18 No-
023 11)
ABLAPL COURT (Se
95720/ 21.09.2 |- MRUTYUNJAY FOUR” Jorder pra. 2023-09- at
2023 1023 9115/2 |PAGAL AT No-
023 11)
ABLAPL (Se
95721/ (21.09.2 |- PABITRA COURT | der Dtd. 2023-09- at
2023 (023 9108/2 [LOHAR NO. 21y g No-
023 MOHANTY OLD 11)
BATL-
ABLAPL (Se
95722/ (21.09.2 |- H. K. COURY lorder Drd. 2023-09- |1 (TRt
2023 023 6339/2 |PATRA ' 13 No-
OLD MISC-
023 3)
1)
ABLAPL (Se
95723/ [21.09.2 |- GYANA COURT | der Dtd. 2023-09- at
2023 023 9113/2 RANJAN NO. 2 11g No-
023 PATRA OLD 3)
95724/ |21.09.2 [ABLAPL COURT | der Dtd. 2023-09- (Se
2023 023 - SARAT DASH NO. 2 18 at
9117/2 OLD No-




[ 023 | 3)
ABLAPL (Se
33095725/ [21.09.2 |- M. N. EgURg Order Dtd. 2023-09- at
7 12023 023 9122/2 |[MOHANTY OL]-D 18 No-
023 3)
[ ABLAPL COURT (Se
33095726/ (21.09.2 |- SOMANATH FoUR” lorder ptd. 2023-09- at
8 12023 023 9152/2 |BARDHAN o2 lis No-
023 3)
[ BATIL-
ABLAPL (Se
33(95727/(21.09.2 |- s. K. ESURg Order Dtd. 2023-09- ;giRMI at
9 12023 023 9085/2 |SINGH -2 |1g No-
OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95728/ (21.09.2 |- BALARAM COURT lorder ptd. 2023-09- |2 (KT
0 12023 023 9056/2 |SINGH -2 1g No-
OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95729/(21.09.2 |- SAROJ COURT | der ptd. 2023-09- |2 (CRMI ¢
1 2023|023 90582 RANJAN NO. 2 g NAL O No-
SUBUDHI OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95730/ (21.09.2 |- PRAVASH COURT | der ptd. 2023-09- |2 (CRMI ¢
2 [2023 023 9059/2 |<HANDRA NO. 2 g NAL O No-
JENA OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95731/ 121.09.2 |- MANAS COURT | 5 dgement Dtd. 2023 |2 (CRMI| ¢
3 2023|023 9060/2 RANJAN NO. 2 1ho-13 NAL oo
PANDA OLD MISC-
023 11)
2)
[ BATL-
ABLAPL COURT 2 (crm1 | (3¢
34(95732/(21.09.2 |- BISWARANJA FoUR lorder ptd. 2023-09- |2IEFMEjac
4 2023 023 9063/2 |N DALAI - 2 18 No-
OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95733/(21.09.2 |- GANESH COURT | Ger Dtd. 2023-09- |2 (CRMI| o
5 2023|023 9053/ 2 |CHANDRA NO. 2 11g NAL — oo-
JENA OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
34(95734/ [21.09.2 |- SURYA COURT | ger Dtd. 9999-12- |2(CRMI| ¢
6 2023 023 9054, NERAYAN NO. 2 |39 NAL o
MISHRA OLD MISC-
023 11)
2)
3495735/ [21.09.2 [FBEAPL [ g COURT |5 der Dtd. 2023-09- [°AIL- |(Se
7 2023|023 - BISWAL NO. 2 11g 2 (CRMT Jat
9052/2 OLD NAL No-




[ 023 MISC- [11)
2)
[ BATL-
ABLAPL (Se
34(95736/ (21.09.2 |- ATHMAJIT COURT | Ger Dtd. 2023-09- |2(CRMI| ¢
8 2023 023 9051 /2 [MANMITH C.0. [NO. 2 1, ¢ NAL oo
DAS OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
3495737/ (21.09.2 |- K. N. . ;gURg Order Dtd. 2023-09- EQERMI at
9 2023 023 9050/2 |SAHOO : © <18 No-
OLD MISC-
023 11)
2)
[ BATL-
ABLAPL (Se
35(95738/(21.09.2 |- R. C. . ESURg Order Dtd. 2023-09- ﬁgiRMI at
0 2023 023 9049/2 MALLICK : " <18 No-
OLD MTSC-
023 11)
2)
[ BATL-
ABLAPL COURT 2 (crMI | (5€
35(95739/ 121.09.2 |- ARUN KUMAR | o, o order Dtd. 2023-09- |~ at
1 12023  |023 9010/2 |JATT © <15 No-
OLD MISC-
023 11)
2)
N WP (C) - COURT wriT | (5€
35(95741/21.09.2 | )¢ 1 [ERUDANANDA o Order Dtd. 2023-09- |\ o . lat
2 2023 023 MOHAPATRA © 18 No-
2023 11 -8
39)
- WP (C) - COURT wriT | (5€
3595742/ (21.09.2 |50 520" |PRAMODA . o Order Dtd. 2023-09- |°° . lat
3 2023 023 KUMAR DASH |=° © 18 No-
2023 11 -2 .
N WP (C) - COURT wriT | (5
3595743/ (21.09.2 |, ) [P. K. . o Order Dtd. 2023-09- |l o . lat
4 [2023 023 BEHERA : © 18 No-
2023 11 -1 s
- WP (C) - COURT wriT | (°©
3595744/ [21.09.2 |yo o0 [B. K. . o Order Dtd. 2023-09- |1 o . lat
5 2023 023 PADHT : © 14 No-
2023 11 -1
31)
N WP (C) - |DINESH COURT wriT | (5
25 28;;15/ 32309'2 30031/ |[KUMAR C.0. |NO. ?gder Ptd. 2023-09- | ancH ;E_
2023  |PANDA 11 -3
12)
N WP (C) - COURT wriT | (°©
3595746/ (21.09.2 [pos 7 | o Lo loo. o, Order Dtd. 2023-09- [T lat
7 |2023 023 18 No-
2023 11 -2
6)
N CRLMC- COURT (Se
3595747/ [21.09.2 | 307~ |LAMBODOR o Order Dtd. 2023-09- at
8 2023 023 ACHART o1 No-
023 11
6)
13595748/ [21.09.2 [crRLMC- [gYOTT (c.0. [COURT |order Dtd. 2023-07- [CRIMIN |(Se




12023

023 2913/2 |PRAKASH NO. 11 AL at
023 KAR 11 MISC  |No-
2)
CRLMC- COURT (Se
95749/ |21.09. Order Dtd. 2023-10- at
4034/2 |N. PANDA NO.
2023 023 16 No-
023 11
2)
WP (C) - COURT wriT | (°©
95750/ |21.09.2 5055 |S. K. . Order Dtd. 2023-11- |1F- . lat
2023 |023 Soa3  [BISWAL » 06 5 2?—
CRLMC- COURT crImIN | (5€
95751/ (21.09. T. K. Order Dtd. 2023-09- at
2023 023 2774/2 |3 100 NO.— gg AL No-
023 11 MISC  |5)
WP (C) - COURT wriT | (°©
95752/ [21.09.2 |30, 00" | Lrswar N lorder Dtd. 2023-09- [ lat
2023 |023 18 No-
2023 11 -6
16)
WP (C) - COURT wrrr | 5©
95753/ |21.09.2 |50 o0, [BISWAJIT . Order Dtd. 2023-10- |15 . lat
2023 023 SAHOO . 16 No-
2023 11 -1 2
CHIEF (Se
ITA- CIVIL
95762/ [21.009. JUSTI |Order Dtd. 2023-10- at
sozs . 1523 26/202 T.K.NAYAK s log EEVISI -
COURT 4)
CHIEF (se
ITA- CIVIL
95764/ 121.009. JUSTI |Order Dtd. 2023-10- at
023 1533 59/202 T.K.NAYAK s loa ggvzsz e
COURT 4)
CHIEF (Se
ITA- CIVIL
95766/ 121.09. JUSTI |Order Dtd. 2023-10- at
2023|623 25/202 T.K.NAYAK s log gEVISI -
COURT 4)
CHIEF (Se
ITA- CIVIL
95768/ |21.009. JUSTT |Order Dtd. 2023-10- at
2023 loo3 57/202 T.K.NAYAK s loa ggvzsz e
COURT 4)
CHIEF (se
ITA- CIVIL
95769/ [21.09. JUSTI |Order Dtd. 2023-10- at
5023 023 28/202 T.K.NAYAK CE'S |04 SEVISI No-
COURT 4)
CHIEF (Se
WP (C) - WRIT
95772/ 121.09. JUSTI |Order Dtd. 2023-09- at
o23 lo23 égi§8/ P.K.BEHERA ] b ?iANCH -
COURT 12)
CHIEF (se
WP (C) - WRIT
95773/ 21.09. JUSTI |Order Dtd. 2023-09- at
2023 loz23 23128/ R.K.BARIK CE'S |15 ?ZANCH No-
COURT 19)




WP (C) -

COURT

WRIT

(Se

95777/ [21.09.2 [0 07| o Fo T lorder ptd. 2023-10- (T30 lat
2023|023 31 No-
2022 22 -8
42)
CONTC- COURT (Se
95778/ 21.09. Order Dtd. 2023-09- |CONTEM |at
4442/2 |S.K. LENKA NO.
2023 (023 13 pT No-
023 22
7)
WP (C) - COURT wrrr | (5©
95779/ |21.009. 30182/ R.K. NO Order Dtd. 2023-09- BRANCH at
2023|023 MOHABHOT |15 No-
2023 22 -5
23)
WRIT
(Se
BRANCH
95780/ [21.09.2 [P (C)~ COURT |y der Dtd. 2023-09- |(DIVIS |2F
28982/ |T. BAG NO. No-
2023|023 S oaa > 18 ton 150
BENCH- )
2)
WRIT
(Se
BRANCH
95781/ |21.09.2 [WP(C)~ |AJAYA COURT |y der Dtd. 2023-09- |(DIVIS |2F
2023 023 24305/ |KUMAR NO. 18 TON No-
2023  |PRADHAN 22 EoNCH }ll
2)
WRIT
(Se
BRANCH
95782/ 21.09.2 ["P{C) =15 5 MaLLIC COURT | der Dtd. 2023-09- |(DIVIS |2F
24305/ c.o. [NO. No-
2023 (023 cona K > 18 O
BENCH- )
2)
WRIT
(Se
BRANCH
95783/ [21.09.2 ["P(O)~ COURT |y der Dtd. 2023-09- |(DIVIS |2F
29050/ |S. DASH NO. No-
2023 023 S ona > 18 N
BENCH- )
2)
WRIT
(Se
BRANCH
95784/ [21.09.2 WO~ COURT |y der Dtd. 2023-09- |(DIVIS |2F
22068/ |[R.R. DAS NO. No-
2023|023 Soos > 18 on 190
BENCH- )
2)
WRIT
(Se
BRANCH
95785/ [21.09.2 [T () COURT |y der Dtd. 2023-09- |(DIVIS |2F
30480/ |P.BEHERA NO. No-
2023|023 S ona > 18 on 1%
BENCH- )
1)
WRIT (Se
WP (C) - COURT _ ._ |BRANCH |at
28;26/ S;éog' 30476/ |P.BEHERA NO. ?gder Ptd. 2023-09= I h1y1s [No-
2023 22 ION  |102

BENCH-




N ] 5
WRIT
(Se
BRANCH
38[95788/ 21.09.2 "E(C)- COURT lorder Dtd. 2023-09- | (DIVIS &
30298/ |P.BEHERA NO. No-
2 12023 023 093 s 18 ToN 00
BENCH- |
3)
[ WRIT
(Se
BRANCH
3895789/ |21.09.2 ["E{C)- COURT |5 der Dtd. 2023-04- |(DIVIs 2F
19973/ |M.NAYAK NO. 3 No-
3 2023|023 2019 orp |08 oN [T
BENCH- |
2)
M CONTC- |M/S.MITHUN COURT (Se
3895790/ [21.09. : Order Dtd. 9999-12- |CONTEM lat
4 2023 023 6938/2 DAS, NO. 3 13 pT No-
023  |P.S.DAS OLD 2?
N CONTC- COURT (Se
3895792/ (21.09. Order Dtd. 2023-09- |CONTEM lat
6310/2 |B. MOHANTY NO. 3
5 2023|023 18 PT No-
023 OLD
4)
N CONTC- COURT (Se
38(95793/ [21.09.2 |J -0 [p.C. NG, 3 lorder Dtd. 2023-09- |CONTEM at
6 2023 [023 025 * [BEHERA op |18 PT ET_
N CONTC- COURT (Se
3895794/ 21.09. R.C.MALLIC Order Dtd. 2023-09- |CONTEM lat
7 12023 |023 6147/2 Iy NO. 3 11g PT No-
022 OLD
1)
N CONTC- COURT (Se
3895795/ 21.09. R.C.MALLIC Order Dtd. 2023-09- |CONTEM lat
8§ 2023 023 6142/2 |y NO. 3 11g PT No-
022 OLD ©
1)
N CONTAC COURT (Se
3895796/ [21.09. Order Dtd. 2023-10- at
5 hoss |52 - G.R. NAYAK No. 3 |77 e
7/2023 OLD 0
[ WRIT
(Se
BRANCH
39(95797/ [21.09. ?gég;; BIKRAM. v RT lorder pta. 2023-09- | (DIVIS 2T
0 |2023 |023 014 | [BEHERA op |18 o |[7,
BENCH- |,
2)
ABLAPL E?EEQI (se
39195798/ |21.09.2 |- N. SAHOO COURT |Order Dtd. 2023-05- |~ at
1 2023|023 1718/2 " NO. 2 |08 No-
003 MISC- o)
2)
N WP (C) - wrir | ‘S©
3995799/ |21.09. COURT |0rder Dtd. 2023-09- at
> boss | 1555 18909/ |M.MOHANTY o, 2 s BRANCE |°°_
2023 -7 Lo




BATL-

ABLAPL L (orm |(5e
95800/ [21.09.2 |- R oNAYAK COURT (Order Dtd. 2023-03- [/ .. |at
2023 (023 2819/2 |“ " NO. 2 |29 No-
023 MISC— g,
1)
ABLAPL ??gEEM (Se
95801/ [21.09.2 |- P.K.MOHANT COURT (Order Dtd. 2023-08- [[ . |at
2023 (023 4062/2 Y NO. 2 |09 No-
023 MISC— g,
1)
ABLAPL §?£§QI (Se
95802/ [21.09.2 |- DEEPAK KU COURT Order Dtd. 2023-05- | = at
2023 023 4469/2 |SAHOO NO. 2 |15 No-
MISC-
023 11)
2)
ABLAPL ??éEEM (Se
95803/ [21.09.2 |- o BEHERA COURT |Order Dtd. 2023-07- |p o= lat
2023 023 6718/2 | NO. 2 131 No-
053 MIsc- |l
1)
CRLMP- wrir | '5°
95804/ |21.09. COURT |Order Dtd. 9999-12- at
2023 1623 1232/2 |[B.K. PANDA o 2 |1 BRANCH |°°_
023 8
40)
ABLAPL ??EEEM (Se
95805/ [21.09.2 |- COURT |Order Dtd. 2023-09- at
2023 023 69332 |J-D-MUDULI NO. 2 15 INAL oo
03 MIsc- |1
1)
ABLAPL ??éEEM (Se
95806/ [21.09.2 |- R NAYAK COURT Order Dtd. 2023-09- [/ . |at
2023 (023 7286/2 | " NO. 2 |15 No-
023 MISC= o)
1)
BAIL-
ABLAPL (Se
95807/ [21.09.2 |- giiﬂé;igi? COURT |Order Dtd. 2023-09- ;giRMI at
2023 023 7513/2 NO. 2 |15 No-
RA MISC-
023 9)
2)
BATL-
ABLAPL (Se
95808/ (21.09.2 |- i;HYUTANAN COURT |Order Dtd. 2023-09- ;giRMI at
2023 023 7553/2 | ATk NO. 2 |18 Mroc. [No-
023 9)
2)
ABLAPL 2?&;&1 (Se
95809/ [21.09.2 |- S b xan COURT Order Dtd. 9999-12- |~ at
2023 (023 7807/2 |°°F" NO. 2 |31 No-
023 MISC— 1)
2)
' WP (C) - [ER. o [WRIT  [(se
282;0/ 32509. 30045/ |DEBASHTISHA EgURg ggder Ptd. 2023-09- |oeancH |at
2023  |HOTA . -3 No-




n )
ShA- (Se
40/95811/ |21.09. COURT |0rder Dtd. 2023-09- |SECOND at
2023 023 226/19 M. MOHANTY NO. 2 |18 APPEAL |No-
7)
N WP (C) - wrrT |(5€
40195812/ |21.09. COURT |Order Dtd. 2023-09- at
5 2023 023 29201/ |P.K. DAS NO. 2 |18 BRANCH Iyo-
2023 -3
11)
N WP (C) - wrir | '5°
401/95813/ |21.09. 20162/ CHHABI COURT |Order Dtd. 2023-09- BRANCH at
6 2023 023 RANA NO. 2 |18 No-
2023 -7
18)
ABLAPL S?EEQI (Se
40/95814/ (21.09.2 |- S b xam COURT |Order Dtd. 9999-12- |~ at
7 12023 |023 7808/2 7" NO. 2 |31 No-
023 MISC= 1)
2)
[ ABLAPL (se
40(95815/ (21.09.2 |- A.K.MOHANT COURT |0rder Dtd. 2023-09- at
8 (2023  |023 8106/2 |Y NO. 2 |18 No-
023 11)
ABLAPL ?ééEEM (Se
40/95816/ [21.09.2 |- A.K.MOHANT COURT |Order Dtd. 2023-09- |[ = |at
9 2023 |023 8217/2 |Y NO. 2 |18 No-
053 MISC- |}
1)
[ BATL-
ABLAPL (Se
4195817/ (21.09.2 |- ASWINI COURT |Order Dtd. 2023-09- |L(CRIM| ¢
0 2023 023 8677/ 2 FUMAR NO. 2 15 INAL oo
MISHRA (3) . MISC-
023 3)
1)
[ BATL-
ABLAPL (Se
4195818/ (21.09.2 |- iAYAKRISHN COURT |Order Dtd. 2023-09- %égiIM at
1 2023  |023 6515/2 |\ e NO. 2 |04 Mrso [No-
023 5)
1)
N CRLMP- wriT | (°©
41195819/ |21.009. COURT |0rder Dtd. 2023-09- at
5 12023 023 1302/2 |S.K. SAHU NO. 2 |14 BRANCH No-
023 -1
1)
N CRLMP- wriT | (5€
41195820/ |21.09. COURT |Order Dtd. 2023-09- at
5 looos  loos 1320/2 |S. BARDHAN . 2 s BRANCH |~
023 1
1)
N CRLMP- wriT | (5
4195821/ (21.09. COURT |0rder Dtd. 2023-09- t
4 12023 023 1322/2 |S.K.SAHOO NO. 2 15 BRANCH No-
023 -1
1)
41 [95822/ [21.09.2 [cRLMP- |asHOK COURT |Order Dtd. 2023-09- |WRIT |(Se
5 12023 023 1323/2 |KUMAR NO. 2 |18 BRANCH |at




023 SAHOO -1 No-
1)
WRIT
WP (C) - BRANCH ;ie
95823/ |21.09. 6956/2 |B.K. DAS COURT |Order Dtd. 2023-11- |(DIVIS |~
2023 |023 023 R NO. 1 |03 TON g
BENCH- )
3)
WRIT
WP (C) - BRANCH ;ie
95824/ |21.09. 6955/2 |B.K. DAS COURT |Order Dtd. 2023-11- |(DIVIS |~
2023 023 023 R NO. 1 |03 TON 1?9
BENCH- )
3)
WRIT
WP (C) - BRANCH gie
95825/ (21.09.2 |fo0 o pag COURT |Order Dtd. 2023-11- |[(DIVIS >°
2023 |023 023 B NO. 1 |03 ION 139
BENCH- )
3)
WRIT
B (C) BRANCH (ie
95826/ |21.09.2 |foc>"o o b pas COURT |Order Dtd. 2023-11- [(DIVIS >°
2023|023 023 B NO. 1 |03 ION 139
BENCH- )
3)
CRLMP- |MANAS wrir | ‘S5°
95827/ 121.09. COURT |Order Dtd. 2023-10- at
2023 023 1330/2 RANJAN NO > |12 BRANCH No—
023 BADAJENA . -1 1?
A CHIEF (Se
95828/ 121.009. JUSTI Order Dtd. 2023-09- at
2023 023 3221/2 LK. JENA CE'S |27 No-
COURT 1)
CHIEF (Se
WP (C) - WRIT
95829/ 121.009. JUSTI Order Dtd. 2023-02- at
2023|023 3222/2 P.K.JENA CE'S |02 ?§ANCH No-
COURT 28)
WA— CHIEF (Se
95830/ |21.09. JUSTI |Order Dtd. 2023-09- at
2023|023 3223/2 LK. JENA CE'S |27 No-
COURT 28)
WA— CHIEF (Se
95832/ 21.009. JUSTTI Order Dtd. 2023-09- at
2023 (023 3225/2 LK. JENA CE'S |27 No-
COURT 28)
CHIEF (Se
95833/ 121.09. ggég;/ R. K. JUSTI |Order Dtd. 2023-08- gii;CH at
2023 |023 053 | MAHABHOT CE'S |10 s No-
COURT 11)
95834/ [21.09.2 [Wp(C)- [B. s. CHIEF |Order Dtd. 2023-09- |WRIT |(Se
2023 023 1349/2 \SWAIN JUSTI |14 BRANCH |at




013 CE'S -3 No-
COURT 33)
WP (C) - COURT wriT | (°©
95835/ 21.09.2 |jo 0" |S. K. o Order Dtd. 2023-10- |1 o . lat
2023|023 BISWAL © 130 No-
2023 11 -2
34)
WP (C) - COURT wriT | (5€
95836/ 21.09.2 |0, 70" M. R. . Order Dtd. 2023-09- |1 .. fat
2023 023 ROUTRAY © |18 No-
2023 11 -2
50)
WP (C) - COURT writT | (°©
95837/ 21.09.2 |0, 50" M. R. o Order Dtd. 2023-09- |1 o . lat
2023 |023 ROUTRAY © |18 No-
2023 11 -2
50)
WP (C) - COURT wriT | (°©
95838/ 21.09.2 |yoare’ P C. o Order Dtd. 2023-10- |1 o . lat
2023 023 ACHARYA © l1s No-
2023 11 -1 2
WP (C) - COURT wrrr | (5©
95839/ (21.09.2 |50, 0" M. R. . Order Dtd. 2023-09- |1 o . lat
2023 023 ROUTRAY © |18 No-
2023 11 -2
50)
WP (C) - COURT wriT | °©
95840/ 21.09.2 |0 0" M. R. o Order Dtd. 2023-09- |1 o . lat
2023|023 ROUTRAY © |18 No-
2023 11 -2
50)
WP (C) - COURT wrir | (5€
95841/ (21.09.2 |50, 2" M. R. o Order Dtd. 2023-09- |1 o . lat
2023 023 ROUTRAY © |18 No-
2023 11 -2
50)
BAIL- [ o
95842/ 21.009. ?2253; A. K. ESURT Order Dtd. 2023-09- EQERMI at
2023 023 053 MOHANTY . 15 Mo [No-
10)
2)
BAIL- [ o
95843/ [21.09.2 PLAPDT saMTR COURT |5 der Dtd. 2023-09- |L(CRIM| ¢
2023 023 7657/2 g p 1k NO. g INAL o
023 11 MISC- 3f
1)
CRLMP- |MANAS COURT wriT | (5
282@4/ 32309. 1331/2 [RANJAN NO. ?gder btd. 2023-09- | ancH ;E_
023 BADAJENA 11 -1 N
WP (C) - COURT wriT | °©
95845/ 21.09.2 |50 |- cunnaga N lorder ptd. 2023-09- | lat
2023|023 15 No-
2023 11 -8
39)
WP (C) - |SUBHRANSU CHIEF L [wrrT  [(se
28236/ S;éog' 29538/ BHUSAN JUSTT ?ider Ptd. 2023-10- |zpaNcH lat
2023  |MOHANTY CE'S (DIVIS [No-




COURT ToN  |116
BENCH- |)
2)
CHIEF (Se
95847/ 121.09. f?ggfz P.CH.SEJPA JUSTI |Order Dtd. 2023-09- gii;CH at
2023 023 557 e CE'S |15 ) No-
COURT 1)
WRIT (Se
WP (C) - CHIEF BRANCH at
95848/ 121.009. 26378/ NIRANJAN JUSTI |Order Dtd. 2023-09- (DIVIS No—
2023 023 023 | |SAHOO CE'S |18 TON 187
COURT BENCH-
1) )
B CHIEF (Se
95849/ |21.09. f?gf?z SATRUGHNA JUSTI |Order Dtd. 2023-09- giiECH at
2023|023 0531 % oasu (a) CE's |18 i No-
COURT 1)
WRIT (Se
WP (C) - CHIEF BRANCH at
95850/ 21.09.2 |72 2" |SARADA JUSTT |Order Dtd. 2023-09- |(DIVIS [°©
2023 023 2023 NAYAK CE'S 18 TON 106
COURT BENCH-
1) )
CHIEF (Se
95851/ |21.09.2 |1F (€)= MANAS JUSTI |Order Dtd. 2023-09- "SIl lat
29601/ |RANJAN BRANCH
2023 023 soos | loamon CE'S |14 o No-
COURT a1)
CRLREV CRIMIN | (Se
95852/ (21.09.2 |- S COURT |Order Dtd. 2023-10- |AL at
2023 023 901/20 °° NO. 5 13 REVIST |No-
08 oN 1)
WP (C) - wrir | (5€
95854/ [21.09.2 |70 )" IRAMESH CH. COURT (Order Dtd. 2023-09- |o-. lat
2023 023 ROUT NO. 5 15 No-
2023 -2
6)
(Se
CONTC-
95855/ 121.09. COURT at
2023 023 6639/2 [U.CHHOTRAY NO. 5 No-
023
6)
BATL-
BLAPL- 1(crIM | (€
95856/ [21.09.2 2220 R. K. COURT |order Dtd. 2023-09- | \“¥™jat
2023 1023 Soo)”) MALLICK NO. 5 |15 e T?_
1)
BATL- (Se
BLAPL- MANOJ COURT 1 (CRIM
28227/ g;éo9. o rer Kovan o ?gder Dtd. 2023-09- |1 % ;t_
023 MOHANTY 11 MIsc- |[2°
3)
1)
95858/ [21.09.2 "2{O) = lprauagtr COURT |5 der Dtd. 2023-10- |"RIT |(Se
2023 023 29888/ SAHOO NO. 16 BRANCH |at
2023 11 -1 No-




[ 2)
CONTC- COURT (Se
45(95859/ |21.09. Order Dtd. 2023-09- at
6789/2 M. NATK NO.
0 12023 |023 15 No-
023 11
2)
- WP (C) - COURT wriT | (°©
45(95860/ [21.09.2 |20 0 | oy o, lorder ptd. 2023-09- |17 lat
1 12023  |023 18 No-
2023 11 -6
16)
- WP (C) - |PRADEEP COURT wriT | (°©
35 28221/ 32509. 30363/ [KUMAR NO. ggder Ptd. 2023-11- |orancH ;E_
2023  |MOHANTY 11 -7 )
- WP (C) - [BINDU COURT wrrtr | (S©
35 28222/ 32309. 134972 |sncaR o ?Zder Dtd. 2023-00- |1 Et_
013 SWATN 11 -3 ©
33)
- WP (C) - [BINDU COURT wrrT | (°©
35 ggggs/ 32509. 134972 |sacaR o ?Zder Dtd. 2023-09- |l ;t_
013 SWAIN 11 -3 ©
33)
[ WPC (OA (Se
4595864/ (21.09.2 |) - % NANDA ESURT Order Dtd. 2023-09- |OA at
5 12023 023 2842/2 |77 ll. 14 Branch No-
014 1)
- WP (C) - COURT wriT | (5
45(95865/ 21.09.2 || o0 | L L NG, |order ptd. 2023-09- |15 lat
6 12023 023 14 No-
2023 11 -1
31)
- WP (C) - COURT wriT | (°©
45(95866/ [21.09.2 |1 o dT | no. lorder ptd. 2023-09- |\P o lat
7 12023 023 14 No-
2020 11 ~4
27)
[ BAIL- | o
4595867/ [21.09.2 [PLAPL™ g k.MALLIC COURT |5 dger Dtd. 2023-09- |2(CRMI| ¢
8§ 2023 023 10020/ 1 NO- g NAL - no-
2023 11 MISC- |-°
7)
2)
- BLAPL- COURT (Se
45(95868/ [21.09.2 [g 7y ) R.K.MALLIC o Order Dtd. 2023-09- at
9 12023 023 K © 18 No-
023 11
7)
[ WRIT
(Se
BRANCH
46195870/ [21.09.2 ")~ COURT |y der Dtd. 2023-09- |(DIVIS |2F
30635/ [K. SAHOO NO. No-
0 12023 |023 S09a " 21 TON L0s
BENCH- |
1)
46195871/ [21.09.2 "B~ Iprrr1p COURT |5 ger Dtd. 2023-11- |"RIT |(Se
S PO e 30619/ o7 No. g BRANCH |at
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